CENTRAL ADMINISTRATIVE TR
: PRINC IP AL BENCH
NEW DEIHI

C.P. NO. 30/94 in
O. A. NO. 766/93

New Delhi this the 21st day of April, 1994
CORAM

THE HON'BLE MR. JUSTEKE V. S. MALIMATH, CHAIR MAN
THE HON'BLE MR. P. T. THIRUVENS ADAM, MEMBER (A)

Man Singh Meena S/0 Ram Singh Meena,

Off ice Superintendent in the

Office of Asstt. Comtroller of

Stores, Western Railway,

New Delhi, R/O 302-C,

We Railway Colony,

Tugh lakabad. P Petitioner

By Mdvcocate Ms. Raman Oberoi, proxy for
Shri B. S. Mainee, Advocate .

Versus

l. Shri pP. V. Vethisaran,
General Manager,
Western Railway,
Church Gate, Bombay.

24 shriC. J. Bijlani,
Controller of Stores,
Western Railway,
Church Gate, Bombay.

3 Shri Vimgl Rautje,
Dy. Controller of Stores,
western Railway,
Kota. cos Respondents

By Advocate Shri Shyam Moorj ani

O R D E R (CRQ_L)
Shri Justice v, S. Malimath -

In view of the order now passed giving promotion
to the petitioner to the cadre of Super intendents
Grade~I w,e.f. S.12.1986, the date when there was 4
¢lear vacancy availsble for his case being cons idered
for promotion, we are satisfied that the judgment has

been complied with, Hence, these PIxeedings are
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